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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI 1

Orignial Application No. 200/2014
(C.W.P No. 3727/1985) | 1
(1.A No. 340/2022) g |
IN THE MATTER |7
M.C Mehta ..... Applicant  QaArR 77
_ . Versus, 3 ) 273
Unionof India&Ors. e Respondent(s) \1] ;2}7/023

COUNTER AFFIDAVIT ON BEHALF OF THE DISTRICTGANGA PROTECTION
COMMITTEE(DISTRICT GANGA COMMITTEE),KATIHAR IN COMPLIANCE OF

THE ORDER DATED 18.09.2023 PASSED IN ORIGINAL APPLICATION
NO.200/214.

S/o.......M‘. Kﬁsl&&f‘mdﬂw ...................... presently posted as

District Magistrate -cum- collector,Katihar,Bihar do hereby solemenly affirm and
State as follows:
1. That the Deponent is fully conversant with the facts of the case based on
Official records.

5 That the contents of the accompanying reports are true and correct to the
best of my knowledge derived from the records.

3. That the annexures to the accompanying report are true copies of their
Respective originals.

\, i L}
mstrof%'t)%ﬁlggfstram
Katihar (Bihar)

)
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No:200/2014
(C.W.P NO. 3227/1985)
(I.A NO.340/2022)
M.C. Mehta ------—-Applicant

Versus,
Union Of India & others --Respondent(s)

REPORT ON BEHALF OF DISTRICT MAGISTRATE,KATIHAR CUM EX-OFFICIO
CHAIRMAN OF DISTRICT GANGA PROTECTION COMMITTEE AS ASKED VIDE
NOTICE DATED 22/09/2023.IN THE LIGHT OF ORDER DATED 18/09/2023
PASSED BY THE NATIONAL GREEN TRIBUNAL:-

That in the light of order dated 18/09/2023 The National Green Tribunal ordered
The District Magistrate Cum Ex-officio Chairman of District Ganga Protection
Committee,Katihar to submit detailed reports in respect of 15 key POLLUTION

ISSUES mentioned in the order.

1. The District Magistrate Cum Ex-officio Chairman District Ganga
Committee katihar vide its Letter No. 913 dated 03/11/2023 seeks reports
from various departements dealing with different pollution issues as
pointed out in the order and the steps taken for prevention & control of
pollution in river Ganga and its tributaries and distribuatries.

Copy of letter no.913 dated 03/11/2023 is
Hereby annexed and marked as Annexure 01

5. That Executive Engineer of Public Health Divison of Katihar, filed its detailed
report vide Letter No. 3325 dated 24/11/2023 in respect of “Ground Water
Contamination with Arensic, Flouride, Nitrate, Iron and Lead which is
causing lot of health issues (including Cancer/Gallbladder Cancer) amongst
people residing in the Gangetic belt. As per report it is clearly mentioned
that Arsenic removal and Iron Removal plants are installed under
Mukhyamantri Gramin Peyjal Nishchay Yojana “Har Ghar Nal Ka Jal”
program in 133 Arsenic affected wards and in 3096 iron affected wards in

(4
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rural areas respectively which are supplying clean drinking water to the
affected rural people. Under the above-mentioned program one Waste
Water Disposal Chamber is also constructed at which Arsenic and Iron is
collected by Backwash Method in timely manner. After Water evaporates

from the chamber, remaining residue is put under ground away from
settlements. Residue is not mixed in any River or Pond.

Copy of letter no.913 dated 03/11/2023 is
Hereby annexed and marked as Annexure 02

3. That in the light of aforesaid letter of Mineral Developemet Officer,Katihar
filed its detailed report Vide Letter No 898 dated 23/11/23 in respect of
lllega! Sand and Stone Mining, flood plain encroachment and operation of
brick kilns on the flood plains of river Ganga, Mahananda and Kosi. As per
report, Sand Ghat/Sand Pier is not created in any of the river areas in the
DSR approved by SEAC and SEIAA. Due to which Sand Mining is not being
done in river areas. No Sand Mining/Stone Mining is permitted in the
Katihar District therefore no Heavy Machinery is being Used/Utilised
anywhere for Mining  and Transportion. Permission for
Establishing/Operating brick kilns is not given anywhere along the river

banks of river Ganga, Mahananda and Kosi in the district.

Copy of letter no.898 dated 23/11/2023 is
Hereby annexed and marked as Annexure- 03

4. That is Executive Engineer of Flood Control Division, Katihar has filed its
detailed report Vide Letter No.1277 dated 24/11/2023 in respect of “Flood
Path Encroachment and Operation of Brick Kilns on the flood plains of River
Ganga & Shifting of River Ganga from its Original Course”. As per report it

is mentioned that under flood control divison, katihar, River Ganga starts

from Signal Tola (Block-Manihari, District-Katihar) to Dinaram Tola (Block -

Amdabad) upto West Bengal border. In this reach there is no encroachment

and operation of Brick Kilns and River Ganga has gradually shifted towards

Left Edge from its Original/Old Course. Satellite Imagery of Shifting of River
Ganga since 2016 to 2023 is attached with.

Copy of letter no.1277 dated 25/11/2023 is
Hereby annexed and marked as Annexure- 04
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5. That General Manger of District Industry Centre,katihar and Regional

Officer of Bihar State Pollultion Board, Purnia filed its detailed report Vide
Letter No. 2079 &1517 dated 29/11/2023 & 23/11/23 in respect of
“Industrial Pollution-Discharge of Effluents in the Ganga & Its Tributaries
and Detailed Status report regarding Quality Assessment of Effluents from
all Industrial Areas.” As per reports there is no industrial zone established
along any river in the district so there is no Industrial Pollution-Discharge of
effluents & Waste Water and Waste from Micro Enterprise Units in Kursela,
Barari, Manihari and Amdabad is also not discharged in river Ganga and its
tributaries. No CETP is established at Katihar Industrial Area.
Bihar State Pollultion Control Board collect and analyse water from Kosi
river near Kursela every month. Water analyses of last one year is attached
which shows that every Parameter is Consistent with pre-determined
standards other than number of Bacteria.

Copy of letter no.1277&1517 dated 25/11/2023 &
23/11/23 Hereby annexed and marked as
Annexure- 05806

6. That Civil Surgeon cum Member Secretary District Health Society, Katihar
has filed its detailed report in respect of “Bijomedical Waste Disposal
System” vide Letter No. 1655 dated 29/11/2023. As per report it is clearly
mentioned that Health Institutes of District have been affiliated with Bihar
state Pollution Control Board. The collection/disposal of bio-medical waste
in the government health institutions of the district is being done by
synergy Biowaste Management. The list of affiliated government health
institutions of the district is being attached with letter.

Copy of letter no.1655 dated 29/11/2023 is
Hereby annexed and marked as Annexure- 07

7. That Forest Divisonal Officer, Purnia Forest Divison filed its detailed report
in respect of «Conservation of Aquatic species-Gangetic Dolphins, Gharials,
Otters, Turtles and Several Aquatic and Terrestials Birds and Plantation on
both sides of River” vide Letter No. 3071 dated 29/11/2023. In its report, It
is clearly stated that Rescue operations to save various wildlife have been
carried out from time to time by Purnia Division. Forest officials are
patrolling suspected areas frequently and upon detection of any crime,
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cases have been registered. Various awareness and plantation drives have
been carried out and bird counting exercise has been carried out in River
Ganga in the stretch of Kahalgaon to Manihari under Asian Waterbird

Census-2013. It also annexed details of plantation work on both side of
river.

Copy of letter no.3071 dated 29/11/2023 is
Hereby annexed and marked as Annexure- 08

8. That Deputy General Manager, Bihar Industrial Area Development
Authority, Purnia cluster filed its report in respect of industrial pollution
discharge effluents in the tributaries of Ganga River and Hazardous Waste
Disposal (status from all industries/industrial estate/thermal power
plants/dairy/leather units) in the district of Vide letter No.618 dated
02/12/23. As per report, Water is Disposed within their own premises inside

Katihar Industrial area and there is no thermal power/leather
industries/dairy unit inside it.

Copy of Letter No.618 dated 02/12/2023 is
Hereby annexed and marked as Annexure- 09

9. That there are four Nagar Panchayats namely Kurela, Barari, Manihari,
Ahmdabad & one Nagar Nigam namely Katihar. They all have filed their
separate reports in respect of “Sewage being discharges into the river
Ganga & tributaries” & “Municipal Solid waste Disposal and Legacy Waste
Remediation.” Nagar Nigam Katihar communicated that Sewage is not
discharged in any river under its area and action will be taken in the future
after assessing the need for Sewage line and STP. Door to Door Collection,
Segregation and Disposal of Municipal Solid Waste is being done by People
Association For Total Help and Youth Applause-JV- Samadhan Sewa Samiti
in 30 out of 45 wards of Nagar Nigam. The Remaining 15 wards work is being
done by Nagar Nigam with its own resources. The work order has been
given to Vilas Garbage Management Pvt-ltd Patna for Legacy Waste
Disposal.Four Nagar Panchayats commonly communicated that Primary
Segregation (Door to Door Collection) of Municipal Solid Waste was being
done. Three Nagar Panchayats namely Barari, Manihari, Ahmdabad have
Solid Waste Disposal Plants Installed (MRF- Material Recovery Facility TPD

(#
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4 Capacity) for Secondary Segregation (Waste Disposal) and Legacy Waste
Disposal but are not operational due to Land Dispute.
Nagar Panchayat Kursela has no Facility available for Secondary Segregation
(Waste Disposal) and Legacy Waste Disposal.

Copy of reports filed by all four Nagar Panchayat
and one Nagar Nigam are Hereby annexed and
marked as Annexure- 10 to 15

10.That Project Director, Bihar Urban Infrastructure Development Corporation
Katihar filed its report in respect sewage being discharge into the river and
tributaries Vide letter No. 234 dated 25/11/2023. As per report, DPR for
Septage Treatment Plant (SETP) 180 KL Capacity under Septage
Management System at Nagar Panchayat Manihari, Katihar is sent to
NMCG, New Delhi through SPMG, Patna, Bihar. Administrative Permission
is not received for the same till now.

Copy of Letter No.234 dated 25/11/2023 is
Hereby annexed and marked as Annexure- 1§°

In Compliaﬁce of the Notice dated 22/09/2023 this details report along
with the annexure being submitted describing in details about the steps
taken for prevention and control of pollution in river Ganga and tributaries
in the district katihar by District Ganga Protection Committee for
information and further direction if required.

The District Ma%a fficio Chairman

' - District Ganga Protection Committee, Katihar
Dptsicarid Mo 22025 _ ,
ZTTEa-UT District Magistrate
REe Y R RS F Katihar (Bihar)
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Report

Regarding prevention and Control of Pollution in the river Ganga.

Point No. - 4

Flood Path encroachment and
operation of brick Kiln’s on the flood

plains of River Ganga.

Under Flood Control Division,
Katihar, River Ganga starts from signal
Tola (Block — Manihari, Dist — Katihar
to Dinaram Tola Block — Amdabad, up
to West Bengal Border. In this reach
there is no encroachment and operation
of brick Kiln’s in entire reach.

Point No. - 11

Shifting of river Ganga from its

original old course.

Yes

Under jurisdiction of Flood
Control Division, Katihar, River Ganga
gradually shifted towards left edge from
original / old course.

Shifting of River Ganga since
2016 to 2023 showing through satellite
imagery attached.

(42)

Al
Executive Engin€er

Flood Control Division, Katihar
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Report

Regarding prevention and Control of Pollution in the river Ganga.

Point No -6

Industrial pollution-discharge of effluents
in the tributaries of Ganga River and in the main
stem itself. Detailed status report regarding
quality assessment of effluents from all industrial
area may be provided. Similarly, information on
CETP performance report and timeline for
establishment new CETP may also be furnished.

pfegr frer & omwia Bl e
fFR fpdl N axe @1 <fenfe g
venfia e & wrer € g, AAEN, R
U4 ememEIe # @Y JENT gpEdr @ Tl
I T PERT YaT8 6T AT W g |

@z

Sod55 ()52

General Manger,

DIZ, Katihar.
i
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SNo. | Key Pollution Issues Status
5 TTndustdal Pollution-discharge of cfMuents in the | BTN forar # frd TR
wibutaries of Ganga river and in the main stem | &1 afrenfrs  afgama T
| itself. Detailed status report regarding quality | 1Y / qBTddH LGl #
assessment of effluents from all industrinl arca | fymfe T8t far S 21
may be provided. Similarly, information of | fegr  fore
CETP performance report and timeline for | shepfirs & ¥ CETP &
establishment new CETP may also be furnished. | oy =1t @1 78 21
10 Others (If any) fgr <d wgaer fAaa
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sampling Date| Name Of Monitoring Location District H Dissolved 02 BoD (me/U | coD tme/t Total Suspended | Total Coliform Fecal Coliform
P (mg/L) (me/L)|COD(me/L)| ¢ iis (mg/t) | (MPN/100mI) | (mPN/100mI)
20.08.2022 | RIVER KOSHI AT KURSHELA AT
-08-202 ATI KATIHAR 8 6.5 2 20 158 160000 54000

RIVER KOSHI AT KURSHELA AT

29-05-2022 KATIHAR KATIHAR 7.38 6.9 1.3 12 58 1700 680
RIVER KOSHI AT KURSHELA AT

18-10-2022 o KATIHAR 8 7.2 25 24 54 2100 1700
RIVER KOSHI AT KURSHELA AT

10-11-2022 i KATIHAR 7.53 8.4 13 8 90 92000 28000
RIVER KOSHI AT KURSH

08-12-2022 CATIHAR ELAAT | kaTiHar 7.58 8.2 1 8 10 92000 35000
RIVER KOSHI AT KURSHELA AT

10-01-2023 CATIHAR A KATIHAR 7.96 93 1 5 58 2200 1700

H

20-02-2023 RIVER xommww_qx_wﬂmm ELAAT 1 kaTinar 7.83 8.1 1.9 16 12 28000 4600

28-03-2023 RIVER xomﬂrw_q:_wﬂmm:mg AT 1 KaTiHAR 7.72 8.4 1.2 8 36 22000 4300

26.04-2023 | TIVER xommww_q:_wﬂxm HELAAT | aTiHAR 7.13 8.2 2 8 10 160000 92000

23052023 | RIVER xom”rw_ﬂ”ﬂame AT | kaTiHar 7.98 7 17 16 106 54000 24000

24062023 | TIVER xom”rwrwﬂame AT | katHAR | 836 7.1 25 24 84 92000 54000
RIVER KOSHI AT KURSHELAAT | 0o S5 T 19 - 460 4900 1300

30-08-2023 CATIHAR
RIVER KOSHI AT KURSHELAAT | amipag 7.01 7.8 13 12 288 4900 3300

13-09-2023 KATIHAR
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Primary Water Quality Criteria for Various Uses
Quality Class (Use Class) Parameter
Designated best use ,
pH Dissolved Blo-Chemical Total Coliform
Oxygen (D.O.) Oxygen MPN/100ml
mg/L Demand Max.
Min. (B.0.D.)
mg/L
Max.
A | Drinking water source without conventional
treatment but after disinfections 6.5-8.5 6 2 50
O B | Outdoor bathing organized 6.5-8.5 5 3 500
N C |Drinking water source with conventional| . o 4 3 5000
(0 @) (treatment followed by disinfections)
Q! D | Propagation of Wild life, fisheries 6.5-8.5 4 - -
E | Irrigation, Industrial Cooling, Controlled Waste 6.5-8.5 i - -
Disposal
Primary Water Quality Criteria for bathing
6.5t0 8.5
pH Sorm
or more
y Dissolved Oxygen (DO) mg/L = _‘ -
- L or less
7 ical Oxygen Demand (BOD) mg/
Biochem wid 500 (desirable)

Fecal Coliform (FC) MPN/100mL

2500 (Maximum Permissible)

S, — Y-t
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District Health Society, Katihar

" District

]
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20

KATIHAR

Name of Facility Facility Level (DH/SDH/RH/CHC/PHC/APHC)
AMDABAD PHe
AZAMNAGAR cHe
BALRAMPUR PHe
BARSOI PHe
BARARI CHC
DANDKHORA cne
HASANGANJ PHE
FALKA che
KORHA cne
KURSELA b
KADWA cne
MANIHARI i
MANSAHI s
PRANPUR che
SAMELI CHC
SADAR PHC PHe
RH BARARI R
SDH MANIHARI i,
SDH BARSOI SpH
SADAR HOSPITAL D

\22)
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s (4s
Sl District Block Name of HCF Type of HCF
_-—_——t_'__._—--.—— e
578 Katihar AMADBAD Durgapur APHC
579 Katihar AMADBAD Kishanpur APHC
580 Katihar AMADBAD Dillili Diwanganj APHC
___5,;317 Katihar AZAMNAGAR Salmari APHC
582 Katihar AZAMNAGAR Khuriyal APHC
[ 583 Katihar ZAMNAGAR ____|Mallikpur Nimol APHC
584 Katihar AZAMNAGAR Nimol APHC - |
585 Katihar BALRAMPUR Balrampur ] APHC |
586 Katihar BALRAMPUR Kalyangawn APHC . |
587 Katihar BALRAMPUR Ajhrail APHC -
588 Katibhar BALRAMPUR Telta APHC |
589 Katihar BARARI Semapur APHC |
590 Katibar BARARI Bhawanipur , APHC - |
591 Katihar BARARI Bakiya Diyra % | = APHC -
592 Katihar BARARI Sukhasan APHC |
593 Katihar BARARI Sujapur APHC
594 Katihar BARSOI Sudhani APHC
595 Katihar BARSOI Gwaltoli APHC
596 Katihar BARSOI Bidhor APHC .
597 Katihar BARSOI Kampui' APHC
598 Katihar DANDKHORA Soriya APHC -
599 Katihar DANDKHORA Mohni APHC
600 Katihar FALKA Morsanda _APHC .
601 Katihar FALKA Pothiya APHC .
[ 602 Katihar FALKA Rahta / APHC
603 Katihar HASANGAN] Malmadiya-” / APHC .
604 Katihar KADWA Mahinagar APHC
" 605 Katihar KADWA Baliyabelon APHC
606 Katihar KADWA Bhelaganj APHC
607 Katihar KADWA Sonali APHC .
608 Katihar KADWA Chawki APHC
609 Katihar KADWA Kumdhi APHC
610 Katihar KATIHAR SADAR Pokhariya APHC
611 Katihar KATIHAR SADAR Haflaganj APHC

4/
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\

612 Katihar KORHA |Pawai APHC
613 Katihar KORHA \thriya * APHC
614 Katihar KORHA Binodpur APHC
615 \ Katihar KURSELA Balth Maheshpur APHC
__6_16_ \ Katihar MANIHARI Kumaripur APHC
617 | Katihar VANIHARI __|Gandhitola APHC
_ES \ Katihar MANIHARL | MujwarTal APHC
619 \ Katihar MANSAHI Kuretha ____éP;}_{E____
620 \ Katihar PRANPUR Roshna APHC
621 |  Kathar PRANPUR APHC
622 | Katihar APHC

e
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HSC List 10258
[sn_| District Name [ Name of Block Name of HSC
|
3817 ‘ Katihar \ Ahmadabad fpeR
3818 \ Katihar \ Ahmadabad difemar
Katihar \ Ahmadabad TETS IR,
Katihar \ Ahmadabad feerIgR
Katihar \ Ahmadabad difpar TEex,
3822 \ Katihar \ Ahmadabad afar ]
3823 \ Katihar \ Ahmadabad kel
3824 \ Katihar \ Ahmadabad EIcicR Rl
s825 | Katihar Ahmadabad MR
3826 \ Katihar Ahmadabad W
3827T Katihar Ahmadabad aar
3828 \ Katihar \ Ahmadabad TRIGR
3829 \ Katihar Ahmadabad R
3830 Katihar Ahmadabad =,
3831 Katihar Ahmadabad fapciicte,
3832 Katihar Ahmadabad YIOTYR,
3833 Katihar Ahmadabad AT
3834 Katihar Ahmadabad Bl IR,
3835 Katihar Ahmadabad Fe1 fram el
3836 Katihar Ahmadabad SH]1 I
3837 Katihar Azamnagar R31 Lt
3838 Katihar Azamnagar AAARI
3839 Katihar Azamnagar el
B 3840 Katihar Azamnagar LeaEel
3841 Katihar Azamnagar KerssIGH
g 3842 Katihar °  Azamnagar e
;_ 3843 Katihar Azamnagar RRREL
3844 Katihar Azamnagar EGLA
3845 Katihar Azamnagar qEB




——————

E District Name \ Name of Block Name of HSC
3846 \ Katihar ‘ Azamnagar RigR
3847 \ Katihar Azamnagar CLEIE
3848 \ Katihar Azamnagar EE R

r3849 \ Katihar Azamnagar Pyt

Y 3850 \ Katihar Azamnagar AfeeTHYR

Y 3851 \ Katihar \ Azamnagar ST

‘\ 3852 \ Katihar \ Azamnagar famfean

\ 3853 \ Katihar \ Azamnagar IRTEIC

\ 3854 \ Katihar ‘ Azamnagar DT

\ 3855 \ Katihar Azamnagar Hralel
L 3856 \ Katihar Azamnagar TRER
\ 3857 \ Katihar Azamnagar fRieter
\ 3858 \ Katihar Azamnagar gRare
\ 3859 \ Katihar Azamnagar QHIHAT
\ 3860 \ Katihar Azamnagar RETT
\ 3861 \ Katihar Azamnagar e
\ 3862 \ Katihar Azamnagar YR
\ 3863 \ Katihar Azamnagar faremgR
\ 3864 \ Katihar Azamnagar HEENE
\ 3865 \ Katihar Azamnagar Haar
\ 3866 \ Katihar Azamnagar R
\ 3867 \ Katihar Azamnagar _ifar
\ 3868 \ Katihar Azamnagar fdea
\73869 \ Katihar Azamnagar T
r 3870 \ Katihar Azamnagar FAHTR
r 3871 \ Katihar Azamnagar HREUY
\ 3872 \ Katihar Azamnagar R
r 3873 \ Katihar Azamnagar BIEL
r 3874 \ Katihar Katihar BTG
| =875 | Katihar Katihar T3,

LA bt
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ﬁ District Name Name of Block Name of HSC
LEEZ 6 Katihar Katihar LRG|
/| 3877 Katihar Katihar erar
"‘f’g 3878 Katihar Katihar v
/ 3879 Katihar Katihar o
3880 Katihar Katihar e Wi
3881 Katihar Katihar Eei
3882 Katihar Katihar TMeraTe
| 3883 Katihar Katihar EISIgY
i 3884 Katihar Katihar - |fREr
| 3885 Katihar Dandkhora HgA
3886 Katihar Dandkhora A
3887 Katihar Dandkhora SSERT
3888 Katihar Dandkhora Ry
3889 Katihar Dandkhora forema
3890 Katihar Dandkhora HEAR UEERT
3801 Katihar Dandkhora TRER
. 3892 Katihar Dandkhora Rilo)i
| , 3893 Katihar Hasanganj IS
| ti 3804 Katihar Hasanganj W
1 3895 Katihar Hasanganj AR
! \ 3896 Katihar Hasanganj a3
’i \ 3897 Katihar Hasanganj ARt
s 3898 Katihar Hasanganj 2
| ‘\ 3899 Katihar Hasanganj afearare
j} l 3900 Katihar Hasanganj Rl
1 \ﬁ 3901 Katihar Hasanganj IEar
{ 3902 Katihar Balrampur kCEg]
| i' 3903 Katihar Balrampur Aigwe
' 3904 Katihar Balrampur gerar
‘ ! 3905 Katihar Balrampur FERTIYR

i
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iéN( District Name Name of Block Name of HSC
L
" 3906 Katihar Balrampur FTTEE
3907 Katihar Balrampur AfeerdqR
3908 Katihar Balrampur Rigrita
3909 Katihar Balrampur ATENYR.
3910 Katihar Balrampur TR
3911 Kaﬁhar Balrampur ferererafRar
3912 Katihar Balrampur - SEHTR
3013 Katihar Balrampur TEBR
3914 Katihar Balrampur IRTR
3915 Katihar Balrampur CLIC
3916 Katihar Balrampur G
3917 Katihar Balrampur ARETR
3018 Katihar Balrampur HAR
3919 Katihar Balrampur GIERISH
3920 Katihar Balrampur HEYR
3921 Katihar Balrampur B
3922 Katihar Pranpur Rre
3923 Katihar Pranpur LRl
3924 Katihar Pranpur gl
3925 Katihar Pranpur i
3926 Katihar Pranpur HETQAYR
3927 Katihar Pranpur AT
3928 Katihar Pranpur gREA
3929 Katihar Pranpur PISUY
3930 Katihar Pranpur TR (§R)
3931 Katihar Pranpur ‘ﬂgm
3932 Katihar Pranpur HTeEe
3933 Katihar Pranpur Rrmer
3934 Katihar Pranpur IR
3935 Katihar Pranpur e

&y
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K. | DistrictName | Name of Block Name of HSC
© 3036 Katihar Pranpur TRl
/3'9‘377( Katihar Mansahi EAGH
e

3938 Katihar Mansahi HRATE!
’-;9-); Katihar Mansahi a2
—_;;40 Katihar Mansahi HORT

3941 \ Katihar Mansahi il
3942 \ Katihar Mansahi SR
3943 \ Katihar Mansahi HETYR
r 3944 \ Katihar Mansahi EESl
Y 3945 \ Katihar Mansahi I
\ 3946 \ Katihar Mansahi ARHAR
3947 Katihar Mansahi HRTTR
3948 Katihar Mansahi LaiE
3949 Katihar Barsoi Gl
3950 Katihar Barsoi KiCiell
3951 Katihar Barsoi SMEEYR
3952 Katihar Barsoi St
3953 Katihar Barsoi BTealTRT
3954 Katihar Barsoi STHRT
3955 Katihar Barsoi HAHA.
3956 Katihar Barsoi RrariggR
3957 Katihar Barsoi TRIITH
3958 Katihar Barsoi FHofgR
3959 Katihar Barsoi AR
3960 Katihar Barsoi TR
3961 Katihar Barsoi BRI
3962 Katihar Barsoi TR
3963 Katihar Barsoi Yot
3964 Katihar Barsoi =
3965 Katihar Barsoi 9T
(=




P ——————

AR 5
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Name of Block Name of HSC
m Katihar Barsoi SRR
ﬁ Katihar Barsoi TAGRR
|
3968 \ Katihar Barsoi RIeRYR &<
3969 \ Katihar Barsoi TR
3970 \ Katihar Barsoi TEHAYR
3971 \ Katihar Barsoi greita
3972 \ Katihar Barsoi RAUCCIA
r 3973 \ Katihar Barsoi Yh¥eed]
r 3974 \ Katihar Barsoi THAR
V 3975 \ Katihar Barsoi Figee MA<IR
r 3976 \ Katihar Barsoi wRIE M
3977 Katihar Barsoi a
3978 Katihar Barsoi BRI
3979 Katihar Barsoi ArATgR
3980 Katihar Barsoi EUIELE
3981 Katihar Manihari HoTaReTA.
3982 Katihar Manihari Frofigr
3983 Katihar Manihari FARIGY
3984 Katihar Manihari RIS
3985 Katihar Manihari HEIR
3986 Katihar Manihari OTTeETe!
3987 Katihar Manihari LEHNEC
3988 Katihar Manihari HHTAYR
3089 Katihar Manihari . SUYR
3990 Katihar Manihari IEGIEN
3991 Katihar Manihari ECIEUNS
3992 Katihar Manihari diferar
3993 Katihar Manihari iR
3994 Katihar Manihari . fraigR
3995 Katihar Manihari T

2y
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SN District Name Name of Block Name of HSC
’/39?5;' Katihar Manihari . AfegR
3997 Katihar Manihari qTEART
|

3998 Katihar Manihari ARTIUTYR
3999 Katihar Manihari A
4000 Katihar Manihari iCH

4001 Katihar Manihari BicTHIET

4002 Katihar Manihari SIRTATRCTel

4003 Katihar Manihari LEICISEl

4004 Katihar Manihari HRYYR Il ¥Ho-8
4005 Katihar Manihari fRye-t anfEard <
4006 Katihar Manihari Jiferar feamr
4007 Katihar Manihari qATTS

4008 Katihar Barari Sitferat

4009 Katihar Barari HIR

4010 Katihar Barari Wi

4011 Katihar Barari EaGERIK

4012 Katihar Barari g

4013 Katihar Barari TR

4014 Katihar Barari qgar

4015 Katihar Barari FIGRIET =TT
4016 Katihar Barari afdear fea=r

4017 Katihar Barari TGRT

4018 Katihar Barari ferr

4019 Katihar Barari YOS

4020 Katihar Barari STETEgR

4021 Katihar Barari IFRDIA

4022 Katihar Barari QR

4023 Katihar Barari PRIAAYR

4024 Katihar Barari firgrars

4025 Katihar Barari PHefaar ‘J

@Y
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/SN District Name Name of Block Name of HSC
L
! 4026 Katihar Barari T

/ /4:); Katihar Barari CLRC
-

/ 4028 Katihar Barari CuIEIe)
jzg Katihar Barari TIFPIPIA
7030 Katihar Barari [rh

4031 Katihar Barari ferep=tr
4032 Katihar Barari LElEEd
4033 Katihar Barari fRype
4034 Katihar Barari REIECH
4035 Katihar Barari qRTell
4036 Katihar Barari gl
4037 Katihar Barari fa=ereh
4038 Katihar Barari IR
4039 Katihar Barari HeREIA IR
4040 Katihar Barari ol
4041 Katihar Barari RR®eer
4042 Katihar Barari BIRTAR
4043 Katihar Kursela zafar
4044 Katihar Kursela R
4045 Katihar Kursela Fefar
4046 Katihar Kursela wafear
4047 Katihar Kursela Teofl TRYR |
4048 Katihar Kursela qaareten
4049 Katihar Kursela R
4050 Katihar Kursela RS
4051 Katihar Kursela FHADICE]
4052 Katihar Kursela dafsar fAfee
4053 Katihar Kohra RTHYY
4054 Katihar Kohra BT
4055 Katihar Kohra R

(22
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District Name

JoN Name of Block Name of HSC
['//4(3_5_1 Katihar Kohra R
/ 4057 Katihar Kohra T
. 4058 Katihar Kohra FEvETA
/4-1;5_; Katihar Kohra R
’;60 Katihar Kohra e
4061 Katihar Kohra g=<al
4062 Katihar Kohra HABIR
4063 Katihar Kohra FYR
4064 Katihar Kohra CIN
4065 Katihar Kohra HHTHIY
4066 Katihar Kohra BRI feran
4067 Katihar Kohra wearar
4068 Katihar Kohra fawant
4069 Katihar Kohra famRgR
4070 Katihar Kohra RSEISH
4071 Katihar Kohra R
4072 Katihar Kohra IRAT<YR
4073 Katihar Kohra HFESl
4074 Katihar Kohra ERRIEA|
4075 Katihar Kohra faerefar
4076 Katihar Kohra ferefean
4077 Katihar Kohra qATG
4078 Katihar Kohré RIEKICH
4079 Katihar Kohra UIECIN
4080 Katihar Kohra WEAGR Hedl
4081 Katihar Kohra HegRT
4082 Katihar Kohra RICEQeN
4083 Katihar Kohra WRRT JEAM el
4084 Katihar Kohra ARRIGR
4085 Katihar Falka AR

&4
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District Name

/oN Name of Block Name of HSC
/‘ 4086 Katihar Falka ot
L

/| 4087 Katihar Falka I8l
.

4088 Katihar Falka FTEID
’:1;59 Katihar Falka TARf&DT
4090 Katihar Falka LUG
4091 Katihar Falka qeTTee!
4092 Katihar Falka LEC]
4093 Katihar Falka Hrer

4094 Katihar Falka gl
4095 Katihar Falka IRERar
4096 Katihar Falka . R
4097 Katihar Falka SRHTE
4098 Katihar Falka AR
4099 Katihar Falka el
4100 Katihar Falka BIET TR
4101 Katihar Falka Tl
4102 Katihar Falka frérgrat
4103 Katihar Falka Helel!
4104 Katihar Falka Hrgey 9T
4105 Katihar Sameli TAfaFH
4106 Katihar Sameli $R
4107 Katihar Sameli el
4108 Katihar Sameli ELERY
4109 Katihar Sameli LIEEIG
4110 Katihar Sameli BIER
4111 Katihar Sameli RLACIER
4112 Katihar Sameli AeTgRar
4113 Katihar Sameli HTGR
4114 Katihar Sameli gler
4115 Katihar Sameli faeas

(2%
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District Name Name of Block Name of HSC
Katihar Sameli T
Katihar Sameli AT
Katihar Kadawa HRIA
Katihar Kadawa i
4120 Katihar Kadawa Remargy
4121 Katihar Kadawa Rifrt
4122 Katihar Kadawa Rreptett
4123 Katihar Kadawa XTADART
4124 Katihar Kadawa a1
4125 Katihar Kadawa Hedroil
4126 Katihar Kadawa qHar
4127 Katihar Kadawa AL
4128 Katihar Kadawa EIE)
4129 Katihar Kadawa et
4130 Katihar Kadawa AfeadR
4131 Katihar Kadawa . PG
4132 Katihar Kadawa AEYR
4133 Katihar Kadawa . T
4134 Katihar Kadawa T
4135 Katihar Kadawa dTER T
4136 Katihar Kadawa Farer
4137 Katihar Kadawa Pl
4138 Katihar Kadawa Hivear
4139 Katihar Kadawa forer
4140 Katihar Kadawa gfeemTe
4141 Katihar Kadawa ETITHT
4142 Katihar Kadawa AR
4143 Katihar Kadawa oRiel!

9
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Work done by Forest Dept. on the Following Key Pollution Issues in the State of Bihar in Katihar District

5.No. Key Pollution Issues Forest Dept. Remarks
1 | Groundwater Contamination with Arsenic,
| Fluoride, Nitrate, Iron & Lead. Its causing
|lot of health issues (including cancer/ N/A
| Gallbladder cancer) amongst people
| residing in the Gangetic belt.
2 I Sewage being discharges into the river and
tributaries- Sewage that includes domestic
wastes, hospital wastes, industrial areas
etc. Sewerage of rural and urban areas. STP
| for all major towns in the Ganga basin are N/A
! required and the operation of the same
ll must be monitored on regular basis. TC/FC
| is reportedly very high in the main Ganga
| River(after Patna) o o
3 ! lllegal sand and stone mining- by use of
. heavy machinery results in damage to the
4 river ecology, depletion of ground water,
| ecological damage to the aquatic species N/A
| and migratory birds, erosion of river bank
. | and flood plains, damage to infrastructural
projects, loss of royalty and cess, etc.

4 | Flood plain encroachment and operation of N/A
brick Kilns on floodplains of River Ganga.

5 | Canservation of Aquatic species- Gangetic e Rescue operations to save various
Dolphins, gharial, otters, turtles and wildlife like Ghariyal, Dolphins, turties
several aquatic and terrestrial birds. Bank etc. have been carried out time to time
feature alteration due to land- use changes by Purnea Forest Division. Rescued wild
such as agriculture, construction activities animals have been released back safely
and sand mining has disrupted the lateral to River Ganga in Manihari Ghat of
connectivity of the river in the floodplain. Katihar Distt.

Sandbar cultivation in the states of Bihar | eVarious seizures of Turltes have been
and Jharkhand has rendered the habitat made with the help of Railway
unsuitable for use as nesting sites by Authorities as well.
turtles and island-nesting birds. These | e Forest Officials are patrolling suspected
existing threats are further heightened by areas frequently and upon detection of |
the impacts of climate change and altered any crime, cases have been registered. "
water quality, questioning the survival of | e various awareness drives have been

the aquatic species. carried to make people aware about the

e importance of plantation and

i conservation of biodiversity.

. ¢ Bird counting exercise has been carried

< out in River Ganges in the stretch of .

: Kahalgaon to Manihari under Asian

| Waterhird Census — 2023. The same will

1 be also done in year 2024.

6 | Industrial Pollution- discharge of effluents
| in the tributaries of Ganga river and in the

I main stem itself. Detailed status report
| regarding quality assessment of effluents
 from all industrial area may be provided.

Y

N/A
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performance report and timeline for
establishment new CETP may also be
furnished.

Plantation on both sides of river

¢ Plantation on diﬁere;‘;i{es—of Canals

old course,

7
connected to tributaries/ distributaries
of Ganga river have been done. Report of
last five years plantation done by Purnea
Forest Division in Katihar Distt. are as
below:-
S.No. | FY No. of Plants
1 |2019-20 | 37050
2 12020-21 | 83600
3 12021-22| 21000
4 12022-23| 26300
5 | 2023-24 | 32000

* More plantation sites have been selected
for plantation (more than 2 lakh plants)
along river & Canals under 4% Krishi Road
Map.

e Under Jal leevan Hariyali Scheme, plants
have been distributed among Jeevika
Didis, Farmers, Students, various
organizations to carry out plantation in
the villages near River Ganges.

e Using “Chalant Paudha Vikray Kendra”,
plants have been distributed among
general public at their door steps.

8  Biomedical waste disposal system- many
big towns and cities like Patna, Buxar, NJA
Bhagalpur, etc. have numerous health
clinics and hospitals
9 Hazardous waste disposal system (Status
fram all Industries/ Industrial areas) N/A
10  Municipal Solid waste disposal and legacy
R N/A
waste remediation.
11 Shifting of River Ganga from its original/ N/A

(5 =
Zajl

Divisional Forest Officer,
Q\ Purnea
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Nagar Panchayat Kursela

® M
unicipal solid waste disposal and legancy waste remediation.,

: 1:::al Per day Generation of Municipal Solid waste — 06 to 10 TPD
mary Segregation (Door to Door Collection) — Yes

7- Secondary Segrigation (Waste Disposal) — NA

8- Legacy waste Disposal - NA

s

,bo.\\"
Executive Officer
agar Panchayat, Kursela
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Nagar Panchayat Barari

 /
R,

> Municipal Solid waste disposal and legacy waste remediation.

5. To.tal per day Generation of Municipal Solid waste — 03 to 05 TPD

6. Primary Segregation ( Door to Door Collection) — Yes

7. Secondary Segrigation ( Waste Disposal ) —~ MRF( Material Recovery
Facility) 10 TPD Capacity ( Waste Disposal Plant Installed. Operation pending
due to Land Dispute)

Legacy waste Disposal — ( Waste Disposal Plant Installed. Operation pending
due to Land Dispute)

) -
y“ AN\
Executive Officer

Nagar Panchayat Barari

N

@)
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Nagar Panchayat Manihari

»> Municipal Solid waste disposal and legacy waste remediation.

w o —

Total per day Generation of Municipal Solid waste — 10 to 14 TPD
Primary Segregation ( Door to Door Collection) — Yes
Secondary Segrigation ( Waste Disposal ) — MRF( Material Recovery

Facility) 10 TPD Capacity ( Waste Disposal Plant Installed. Operation pending
due to Land Dispute)

Legacy waste Disposal — ( Waste Disposal Plant Installed. Operation pending
due to Land Dispute)

; \\\\ "}
Exccutive Officer
Nagar Panchayat Manihari

(4e)
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Nagar Panchayat Amdabad

» Municipal Solid waste disposal and legacy waste remediation.

w o -

Total per day Generation of Municipal Solid waste — 05 to 08 TPD

Primary Segregation ( Door to Door Collection) — Yes

Secondary Segrigation ( Waste Disposal ) — MRF( Material Recovery
Facility) 10 TPD Capacity ( Waste Disposal Plant Installed. Operation pending
due to Land Dispute)

Legacy waste Disposal — ( Waste Disposal Plant Installed. Operation pending
due to Land Dispute)

-

y« AT
Executive Officer
Nagar Panchayat Amdabad

W
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OLLUTION ISSUES REPO
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sewage being discharges into the river and

tributaries- Sewage that includes domestic wastes
hospital wastes, industrial areas etc. sewerage of '
rural and urban areas. TP for all major towns in

the Ganga basinare required and the operation of

the same must be monitored on regular basis. TC/
in the main Ganga River

(after patna)

Municipal solid waste disposal and legacy waste

remediatibn.
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